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1979-80—Gen. Dis, 360
cherry) 1979 and
(Pondicherry) 1979-80

1 2 b1
11 Ticasury and Accounts Administration 86,000
12—Police . N . 5,112,000
16 —Retirement Benefits | 348,000 e
17—Public Works | 275,00.000 4,83.000
18—Liducation , . . . . a1.84,000
1—Medical . . . . . 6,23.000
2o—Infin mation and Publicuty 1,21.000
2i—=Laboin and Emplos ment . 1. {honn .-
22—Sorial Wellare , . . . . . . 6,07,000 75,000
23—Cio-operation . 17:54,000
24—Muscrllaneous General anrm-c ‘su\ucrs . 15,000 .
an—Aguculture . . R R 2 43,000 560,000
26— Animal Hushandry . . " .. 11,27,000
27=Fubenes |, . . . ’ . . 121000 .

28 —Community Developme nt 11,600,000 1,535,000
20—Industrirs, . . 52,0010 10,537,000
qn—Food and Vu!rltmu . . B0

g31—FElectricity . . N N 25.2 {000 BT, 35.000
32—Port and Pilotage . - . . . 8,000
33—Lons to Government Servants, 75.49,000

15.24 hrs. PONDICHERRY APPHOPRIATION
PONDICHERRY  APPROPRIATION Bili’, 1979

(VOTE ON ACCOUNT) BILL* 1879.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SATISH AGARWALJ: I beg io move
for leave iy introduce a Bil] to pro-
vide for the withdrawal of certain
sums from and out of the Consohdat-
ed Fund of the Union lerrittory of
Pondicherry for the services of a part
of the financial year 1979-80.

MR. CHAIRMAN. The gquestion is:

“That leave be granted to iniro-
duce a Bill to provide for the with-
drawal of certain sumg from and
out of the Consolidated Fund of the
Union territory of Pondicherry for
the scrvices of a pari of the financial
year 1979-80."

The motion was adopted,

SHRI SATISH AGARWAL: I intro-
ducet the Bill.

THE MINISTER OF STAE IN THE
MINISTRY OF FINANCE (SHRI
SATISH AGARWAL). T beg to move
for leave to introduce a Bil] to autho-
rise payment ang appropriation of
certain further sums from and out of
the Consolidated Fund of the Union
territory of Pondicherry for the
services of the financial year 1978-79.

MR, CHAIRMAN, The question is:

“That leave be granted to intro-
duce a Bill {o authorise payment
and appropriation of cerfain further
sums from and out of tne Consolls
dated Fund of the Union territory
of Pondicherry for the services of
the financial year 1978-79"

The motion was adopted.

SHRI SATISH AGARWAL: T intro-
duce the Bill.

—————
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